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CONTRAL AOMINISTRATIVE TRIBUNAL P RINCIP AL BEN CH

0, A.No.1061/99
with Ma No, 939/ 95 |

YA

- New Dalhis this the 3 7 day of May,1999 .,

"HON 'BLE MR, S. R, ADIGE, VICE CHAIRMAN (A) »

DN '8LE MRS, LaKSHYI SWaMINATHAN,MeMBER(I)
Kartey Ram,

/o shri sukhpal singh,

R/o Grem Dhanota,
P.0, Kharkhoda,

Distt.Mesrut, U.,P. presently
at New Dalhi, '
(By Mdwcatet snri Surat Singh )

TR ERX) R)plicmt.

s rsus

1. Sscretary,,
Northem Railway,

Baroda Hbuseg,
New DBl hio

2. Chief Security Officer,
Northem Railuay,

Baroda Husey _
New DBlhi ,f....;Respondmtsq’

O RDOER

HON 'BL £ MRe.S, R.AOIGE VICE CHAIH”IAN(A)o

foplicant impugns respondents' order dated

2212784 (mnexure=A3) and seeks reinstetement.

20 The OA is grossly time barred and squarely hit
by delay and laches .t.gn der section 21 2,7, acte The
- grounds taken in MA Noe 53999 for condonation of del ay

are also not satisfactoryd

3. The OA is dismissed in limingd

MM A

( MRS LAKSHMI SWaMIN ATHAN ) ( SeR.ADIGE )
MEMBER(I) VICE CHRIRI N (a).
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